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IN THE CENTRAL ADMINISTRATIVE TH BUNAL, JATPUR BENCH, JAIPUR
CP 32/2003 (CA 479/2000) DATE OF OHER : 1571272003

Kedar Lal Bairwa sen of Shri Chirenji Lal Ji (Staff Ne. 110761)
aged abecut 42 years, resident of Railway Quartzr No. 46, Gangapur
City (the then JTO Niwai Telephene Exhange) presently working

as J.L.W, TD Office of the N,C,I.S, Circle, New Delhi}

eses Applicant

VERSUS
) Shri Anil Vaishya, Secretary, Ministry of Cemmunicatim,
Department of Telecommunicatiens, Sanchar Bhawan, New Delhiy
2. Shri Bhagirath Prasad, Chief General Manager Telecem,

Rajasthan Telecom Circle, Sardar Patel Marg, C-Scheme, Jaipur.

¢¢s . Bespondentsy

Mr. K.S; Sharma, Counsel fer the applicant.
Mr i Neeraj Batra, Ceunsel for the respondents?

CORAM ;
Hon'ble Mr, M.L: Chauhan, Member (Judicial)
Hont'ble Mr} A.K, Bhandari, Member (Administrative)

ORDER (ORAL)

The present Centempt Petition has been filed against the
alleged veilation of the erder of this Tribunal dated 17,532002
passed in OA NoJ 479/2000 whereby this Tribunal has held as
under:-

"e, theiefore, allow this DA and direct the respondents
to consider the applicant fer pramction as’ TE3 Group 'B!
w,e . fJ 36.4'-:2000 -~ frem the date when hig,gunée{s were
promoted, The g%pllgm’c shall also be entilled to cense-
quential benefits, if any.

2, Notices of the Contompt Petiti on were issued to the
respondents, The learned ceunsel for the respondents has breught
te our notice the ocrder dated 27;11.2003, according to which the
benefit ef premotion has been grantad to the applicant w,2.f3
05.052070, the date when the immediate juniors te the applicant
were premoted in pursuance of DOI erder dated 26.4.2000 with

all consequential benefits subject to eutcome of the Review Peti-
tion filed by the Department befere the Hen'ble High Ceurt.

This erder has been taken on recerd.

3. In view of the develecpment, thé present centempt Petitien
dees not survives, Thz same is accerdingly dismissed Notices
issued are hereby dischargedg
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